[17 August, 2005] RAJYA SABHA

Teiem &9 ¥ fag da madde I, v wRew I S @ MEet 3w
e o o™ FF e afty, afew <fRa wv=r oiftw) s fys e of & wEr
f& dET AT o T &, 39 deuw #§ I 9t Rer By, aRmuaeh o
Y MY FUIeT T F HET § FE, WWES AT WUH & GEg A o7 £, §THE
fow w1 wfiteg &) 9% fow WoR o d@wa gaw @ 78 w00, @ wiwT fifen
F aw ot arT R &, & 9 @ o Y| e @R 5 e o Rard
, 9% TR g A ¥, FEi # gy &, a7 A w9 anuer gan fXar o vwm
F ugE PRAYTT & Hdw F FErl gE a8 N v B o dhdo wy gy
# wm FN ke, & I wEeg € R S toy fafed ¥ wdw A
, O A TET oft, # arodY aF A B e e &1 W), ¥ wAwer §
-o agEH &, 7 3¢ w7 R & 4 N o @ oot e ot 7

P... 3R AFAT wew 9x frgex g T, o o wea #) ot e

ag T B, R Aelig we & 7 X ¢ e 8, @ Eew fafeg
, B9 I UH-UF & Ua 2 ) afFT 9y, K 5w uaT & s
8 ¥ za™) diferft &1 w9 Wsw & Ad Jdwar e €, g o
£ e 3] w1 o Rerg e aEd & adf 7 Agheast @,
¥ e HT Oy & 5 O e weeR @ ARy b, ugw w®
% ™, e 7 W B A £ I WS W T G|
¥ 3w At HOT A TR O A e &1 R 9 FEia e @ of et
v R #YE B 1 N sl R o e TR o9, g9 rod @l
frad Aff, yr § w7 & v e aear g1

MR. DEPUTY CHAIRMAN: The House is adjourned for lunch til
2.15 p.m.
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The House then adjourned for lunch at thirty-eight minutes past one of the
clock.

The House reassembiled after lunch at fifteen minutes past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

GOVERNMENT BILLS
The Appropriation (Railways) No. 3 Bill, 2005
And
The Appropriation (Railways) No. 4 Bill, 2005

MR. DEPUTY CHAIRMAN: Now, we cshall take up The
Appropriation {Railways) No. 3 Bill. 2005 and The Appropriation (Railwaye)
No. 4 Bill, 2005. Shri Lalu Prasad.
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THE MINISTER OF RAILWAYS (SHR! LALU PRASAD): Sir, | beg to
move:

*That the BiIll to provide for the authorisation of appropriation of
moneys out of the Consolidated Fund of India to meet
the amounts spent on certain services for the purposes of
Raiways  during the financial year ended on the 31* day of
March, 2003, in excess of the amounts granted for those services
and for that year, as passed by Lok Sabha, be taken into
consideration.”

Sir, | also beg to move:

"That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated
Fund of India for the services of the financial year 2005-06
for the purposes of Railways, as®Passed by Lok Sabha, be
taken into consideration.”

The questions were proposed.

3 v T T (SR utw) | SuNAURY ARIGE, ¥ Xd HAteT @ RE
IR A W) T A wiie @ F R ST gam g1 We uEe oMUt iR
FT HYal § {5 A g fF7 B |/ T

IYFHURT AEET, 94 <005-06 FT ¥l i SIF Ui AR UYgel 59 927 #
97 g A7l FW AN A 39 W gt Y off R wal e & 918 I/ gya fear an
o gEt ww g €| wET W € 1% gE farfy wduw 9 v €, afew A 59 facf
FaET B AHSAT AT € | I8 a7 W | & f O Yo g9 U g3 o, 9 96y
¥ #30 oft R ¥ 71 R 9, sfray fREr § fRem I fier w 7 Faa 7w
A Ffea un, afées ¥ w@d A sfeT fRew & € Suee e ) armERt A wed
an 78 off fF Yo A F RN IR F' SR &, GIE S, A B OAEL 39
FHER B UF JEen o9 @ oM g3 o w2 ¥ amy e s el wewa @

& u B B <@ ¥ T Tt ST ue SR @7 '] andt @ e
¢ fr gofy &= of 3 9 a9 ¥ wga = @ E afET anft f SHer a faEr
WE T g ¥ A HANTEYT A FAR 99 7 &, o7 g @ 9 &) w®E A W)
B TEl aXd, 9) WO § iR R €, afrw am mm o € R W
e &9 Wgd TN a7 @ §, 96T IUANT FEl BN, ¥ W Eon 41 fER &
TG W OB .. (). § gRefie o e wRe on @ g
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IgaIfy 7B, Ao S A ¥, AT A RE A v amme@ R & fF
w%mm#ﬁﬁmmﬁ% S AT S €, S o I® &,
T W F srmaR &, 9 o X € R B drew § E €, ¥ Y-y, q¥-
R U F fRsmga & Y9 dwew ¥ gr H#, sometimes full page, with
photograph. 3rft 9@ I8 9Rd & I WA@Y & FRe™ F ggar der € o9ty 5w

o1t gl WaReT AT (FERN) @ THeT Tod B
2N T ARy PIRT e 2, O gEE afda SRy L (aEur)...

st Toflg ypoe (S W) - i TER St ¥ e Remma sna 2
...{EE). ..

sft SgwaTafY : anT &f3T, ST ... (amaur)... AT ArelY A ... (EaurE)...
3t w1 Ay wfe ;g oy A & feow e v L (sgau)...
sft SgEUfy 3T AT A L. (@)

N ¥ A P . Remee Yo A & i & ar T8 ¢ el g
Sft, § anud UE go g € R IR T Y ¥ Rwy w O <@ § w A
().,

=7t Suaualy ;. Tl e o, @' Yo § 9@ s L (eEae)... g
Aol wE @ g T v w € LL(@maus)... g iR

it T wRr BT . SuaaRy wElgY, 9% 9| O §EH ¥ ol ¥ 5 <
T Bl &1 g o ¥ fF # 9ga W doar €, Af oY o €, wumt derar
g1 fER ¥ & o7 erTel Y, of % I ' § ARh &, Wi s gae
TF g O W o o TR A g €, efFT sR g B R, o
firg A & ...(zmaum)...

st el @ wrh T of, o ART ..(wmmum).. S @ AR
.. (TEAT)... Y gad 9o ool g 4fdw, wisri smoeer et emomm, @ aw
THET WA & e

sft T AT Hfa ;. SuvEfy wEe, ¥ PR T @ ar 5 o fsmus
I E, M-Iy 09 &, T U9 ¥ R T Faw R F 7§ @ frgwm
€1 I fEnuEl 9 ovar | 27 ¥ 39 e R A F onbTm 3y s
NI Y SWT WY, dF UH-US A5y FT 25 89R, 50 R ¥ AHR UF o IUQ
9% ¥ 39 TPR 3R & REes @ g g & aft asiin it oy
AT F g MY A @ TP WIS IAU § SR RN &, v REmow A
...(zm). ..
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o st - wEt avgw, &g arg o A a8 R e & e,
hir. Darda, you have 0 spoak from your own seat. You cannot get up and
spoak from any place. ...(@rmam).. g ARy . (aewrs)... s N @) ¢ B
R H (e, S shET O ?r§ t . (meend)... amg #fETy | will control.
arer i’eﬁm& Plaase sit down.

i} o RE B owoarely TeveT, o orar & 5 AR R e ot
oft @Y af uweEar @ @ enhl Ty sremRl ¥ ITE W et ouar & s oW aw
var ¥ R gl gd % weriga dad A off ag o w E

SUEHIRY SEISE, ¥ S qe aw FE o &7 of, 9% 9% & 5 oW fRwma

areal €1 SfET 39 R a @I are ff sod ¥, wurreslt off a1 o suan
& gdiv e # guafdat o awht &1 guwamfy #eieg, # TR W Iw FEw

iﬁﬂ}wm%ﬁsmwﬁwmhwmmﬁm ITH
vﬂz‘rmﬁ - 45 off 3w AT Year of), TR ITeT ey w4 R, A i
a#t frgar, Tafy G¥ BIT-wI i B0 € a1 #ig 9 ¥ &l ol &, ow R
mmﬁm , O S9d uET a@ & oY drod e B E, 99w e

Ay & AR F A R I ¥ AT w w RRErR Rt P R Ivd
fasnus Buar &, IE Faor ¥ TR ofi T aga wST PRY Erav &, as if he is
running the entire Railways and the ‘entire UPA Government. &t ¥=r 7Y
e ¥

A A v Rengr s ser@ s oig | F e A smm o &
ggfe § artefén, gegfic & ariefim ...(@aum)...

PROF P.J. KURIAN {Kerala): Sir, | am only helping him.

MR. DEPUTY CHAIRMAN: Don't help him. He is capabie of
helping himself. Please sit down.

SHRI RAM NATH KOVIND: Sir, my only concern is that he is not
finding his place.

it wra fie (e wew) - W, 3w @ B @ &2 9O o 9 3N @ A
N AP T Ao T ¥ L (TmEn)..

of saanafy : g7 A ave F Al @Y @ T efevd

shedt wry fer : oE o Wy a1 &Y ¥ & A 99 AR g & e
s T wvar aed €
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off ITHTAfY : oy & W wET, OF 9T | AR A AFr-era A A @
fafte et &, S & 9w 3T oD € o an & FF &1 39 o7 e T69 § g
TE ¥ A B WA e

sft v g B ARIeT, # FRe o a1 5 oo Ree A aman €,
"gegfe ¥ Ariafie Ry smeer” a7 wga el A ¢ B Ry s @
IET &) o gE oY g A o oft A &, g9 v & B anft oY RER g
< ¥, afT 9 oY gfe swr ot g &1 Suewfy weieT, v i Rmmue %
wt%.'nm%wﬁhﬁﬁmml'mm.sﬁwﬁm
# Yo W=t v A, Mmﬁ%?rﬂﬂﬂqm#mmmw B BT g B
TmEtAdwE AR AR AT E W F I g A Ay ¥ - wr
719 &R, g 9U 9 Y ., (@)

st o1 e Hrony (o) ¢ 9 ST 7

SHRI V., NARAYANASAMY (Pondicherry): Let him speak about the
Railways, Sir, and not about Bihar.

st o At Bifde . WElsy, U RAmmuw WY aRie d91 ¥ wdfta &
Incidentally, a% "wirewe” sraar &, waw g gt o =y o) WEYET, T ¥ R
&, At T el AT & sierta oo, giod, et aur plRaw
Pt & T 3w &9 & orte O &t 7 dor)” s # OE gu WWew ugar 8T
v oo ver fF v A fEmE & fov @ wE T #7 aw g9 o Ran, A
heading # f&ar nar & fF fruri & fow v w1 Qo § agor @& =R oft s
TR X GHT W AR F st |

gy, ¥ Ay ¥ Prtos o & f PRgs o e 5 g 5w o
o & o 3% amaw wfEar & qew o edaE #Y or gt X, W@ A IW A
e sraeer A o w6 T E, ' e o € 540 FOR BT Juy @ wifia
R aft 7@ R €1 97 §  p9w Yo A ™, 7o fg ¥ viw O ™ iR
9% gv @ 7 gf 1 7% w9 fre orw 87 a7 i srpverer & #or )

wEEy, ad 2004-2005 &1 Y aie Gy fargr mar e, 99 ¥ 20 9@ A &7
Soorw At T o 5 TR gE X At ¥ ow 39 B gnfy gy o ) sk R
T | g e " % o @ yify g 41 ol wa F 5 A W@ o qore ad
'2005-2006 @7 O fpar ar oy, W ¥ 46 A A A dwen A T, AT Ay
JaRT ¥ I A FE o iy E Ra v £ Ao sue & 8 ¥ waw
mRET w7 ST o fF w9 g 7 150 froWio wfy der A oew | A YW
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mfear g - tE T Rl § FaeT of ik gudl i R ¥ A=l v A f
WY o) AEY oMg | F AW Sft § S & ey A ff s urgTm

AETEY, Yo W Hogoslio &t va FEmyel R o ¢ frw &1 § wsi
I TR A H fdray A S UigeH 2 w E R A s sw €y, v
ot &Y o T W A fear w1 o it fvar W Ya s
AT aRmET e g, S AN gE, TR R Ima s @z a1 W ¢,
T @ weg W)g g ¥, IEii o @t Il § Y dsmem @t fverr w@
% w—wnﬂaﬁ%wmﬁmm?l & agm & Wovosho # R av afy

IS HA-I H Ay mﬁévﬁsﬁﬁwﬁhm%mﬁwﬁfﬁm
Y, g8t A A0 7@ & 5 a8t A TRy (2419 3R 2420) @7 gaw™ far S
@t ¥ Al 7 STa), 2005 ® avAr Ry, Y A S g T sEgR 6
s oy iR Sl oRe WAIE BRIl S UE weT 6 T gwe) axghy
N R Y 8 A A e 9 Al Qﬂﬂé’tﬁﬁm’rwmmm =fT sas

AEIqY, 5t ¥ wRfua FEYR < Rier 1 e w0 'Ry ¥, e fog
TET & AT ¥ @ Yo A A Gy 3 2 fr gwer Rrer Rem, Rfgee
T Rvw ot o wifky &R v wam § F ot /T e 9w 6 swey e
Ry ufda frar sgt # R Yo #=R off Y uw forar §) Rrem Ryw & argeg
78T o aef-gReg e ok, a7 & & T

T UPR YR BTV GIT TINT T IS RV TRl &1 T@ N &
TEA o1 AW v &1 F w07 Far € 5 IR s, S ugg TREyY )
a5 =1 a% el &, SHFT ofR I rad & Riw N v W A W g §F
t, IFT oEvT Wl W Ry vl g8t & Ry w aeh gRunt ¥ g we
v

oAy 7E1E, =N veR ¥ "eAyR E var o &, frad a9 & am
¥ e A1 O el &1 |reAye Ste 99T & | ST gaeR e e o e
IHP UEEE ArF W F AW W L, AT g W a7 g7 ¢ F oaet w Rl h
g o M 1 oEww Ad &1 9T W SEeT SERE BN WifRvyl gEl W
g el wiftwl g% s & 5 a9 R el @) o9 oY @ €, Y@ W of
! w7 w ¥, swat s @
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A #oft O g TR R T A1 ER YA g AR R 9 oft of
IHF YRS M | O qel A N T A, aw 81 W A A Bnp B on B awt w
TP Yo BT E-gomEEg Yo BTl 99 W AR i ar freaa ot #1
' oA A il oy &, A 98 o e SureT @ o oo | o ged @
“aer am ot &1 That is a heavy traffic railway crossing. # P wwar & fr
et U¥ afax fror s=mar o

REed, @S Tad! 98 faeeht 4 e aw ot ¥ 59w W
uger | " wX gor € v ot A e € B T At 4 aiffRe s ois Ry
W, o ¢ Rl ¥ o A § 4 HN9 o § fag o o olv e
BT S $ T " o R 9@ fiF 9 @ F dheay N o FegR ¥ A
Y Wi 8 A g9 o ¥ 5 E 3 aeR | o] & geewe &6t it s
e &1 Incidentally, our Secretary-General happens to be from Allahabad.
it is not only a pilgrim centre but also, we can say, the most revered city of
Uttar Pradesh. ¥ amm f5 ot ona st Reeh @ O voredl 297 @ o w6 &
T T od T8 B i & R 7 & vt $o TrEw omem| = o0E o
# @ g Gwar & T f oflF | aodt § f & "9Far ¥

¥ o o @t R = o &7 e e R AR 5 wge S
Ry W ve 31 i wifd o waeern soafa &1 @@ oféT @ st s & 5
g g &9 @t @ D f. miya o @h €, 3% N -l aer s usar
¥ cgawen Té &) vge N K g9 9 & wEt T gH1 £} qF W@ ¥ fF gwi woow
3w ¥ 1 AT e B, TER AR AN R gaE #m fF agt o Aol § W@
I A 95d R ¥ gC &, I afk g Rafaw w7 oif wa & Rery
T, @ I e & 5 gF aga st Erm|

HEIGY, AT B FRET W 3T ATET A AR & 77 a9 oh ¥ oW
ugwﬁm.mazmﬁmaﬁvaﬁwmwﬁ T ¥ f5 siferafes
IR B 9 &, gl o Wi T @1 e ¥ v e A o Fv o
wmg.wmmﬁmmmqwﬁmm.mm-m

. g - # e oem # smuer we
W@ 3 WE, S g o AW § N el ¥ ol e Wit X w9 g wod
' FT Ieerd T A, Wity T A w@d W e w
ardt 14 IrTRY T &, TSAFT TEERY -

an g, Suf h-oft & ww 9d avmar o oon e wE

wrie of 5 o T dL-oft F Riont o, o) sieR® teore & @Ry o, o
Rt Tdl-2 F B o w4, Iar featern, AfFw S genm w7 wwd
TR a7 g 5 Sawt glur & f 14, But they were asked to pay
reservation charges. J9 ®a% & sy fF 99 U@ AR ¥ anuet Rodes ot &
¥ & TH-A ¥ g, o 3w T gaRT aE Rodee Tt @@ e #7 ey werw
& |t &1 FEem or 5 A Awe, 7Rk o0 ais a1, @ w9 ot S F R
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w3y @ & & They are not well versed with reservation rules st
Fafiy I BT 39 AR ) o w0 7€ o
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qﬁtﬁﬁmtﬁsﬂmmﬁuﬁaﬂgﬁmwmmmﬁwm
Lo B o £ Ag g & e, I e gew @ guw g wifke)
S = A B RO ard off, ST ] e WY o IR O W B vrE-
¥ R gY, o sam) A W ¥ < o et

s ouwnafy ;i waty AR At q@ w= A

st e wE Non : Iowly Wy, Wi Yo ol oh T emfees
odw) v 3 fbd, 2005° MR T "k oWfiewE (d@aw) e 2 Re, 2005°
At wxa ¥ R ¥ fag T €1 gren Rt Y = N W9 ¥ gaoemt 31
AT, 2005 M wArE gV fehy at & I wRww Al W, 91 i ¥ i
¥ @Et B g o ¥ faw AR

2! dfr Ay F @ R o wlRiga 379 o1 getg R aer g @ & o
TAST &, A€ 3,23,64,94,567/-3UC & | gERT o e &, g% ¢ 4,25,00,40,000

suaT grar ¥ ¥ & word faefg ot 2005-06 @Y Yol ¥ fow wra # bt
iy & ¥ wfgg v oREt & war oY RifvaT @) ot v & fag W= ot 4
whRainfeod, crodt o d) Rem s smd sl R am &l gwidw
¥ 3fET Y ¥ qga w91 B 6 &, &9 AW A Ear B F¢ v@w &1 Aw F A
¥ T qay w97 AR AR GO B HYE A YA ¥ gl Y6 37 S
AR W ¥ T 9ga @ amevms ¥) Aefim Yo AN W, Y9 ¥ IR iR B
g, afdT aw www ¥ A sy 5 99 o 371w gen iy W R o
aw ou g AR R, & nwed Ao F vw wa s e umeen € 5 8 TRy
® TRt B FW 1@ AR B B aer arl et et ¥ § ¥ @
W*WW?!&! ¥ graew §2R Y A, wwt ¥ T gy R am @ o,
FTAF! A R v N A & v A Wt R off1 wrer & PO IR

8 InTwy B I feay F AT I grgEew A vl & A dzarE #,

™
T=d &, 39 qEr Y Sar faay v At w A

13
i
E
4
13
%4

250



{17 August, 2005} RAJYA SABHA

e ae | MY T v, ¥ Wsht o, ThT gR Rt ot et aeR
frer aweft o e | A wiew ot O g At ¥ ¢ '
X A, 99 IR A A Ador ¥ aen aww € 5 I o wmat ¥ A9
2 TS sERY F tr ww @ @ 5 o reatw # A Rorde ot o)
I oy ar SR Arach o A o Rordeer . oe wifs et fiseh o
el & e aEen € 5 O A0l ¥ Raene s W RAwrT ¥ ww aw wmn wad
A RIERAANGEE? AdmnvAE A fmra o £ Wi ww
g E? smgery SR agntwad s X &, A R Y e ¥ fy
¥t F gy W HITE I wA vE X

T, ¥ 730 A, 3 oRw By & Al ¥ BRI W, - Sy
T 29 § qgT £ ofs o Ty arft g ween & e oRe e F de ¥ fao
e i Y1 W RS g A e ax ¥y wefet ! v w .

& e ¥ fy o o weh &, e snods fEr oy
Ty v &, Tl o o WrRR Yo+ fww
o o )-aHl T el vl £

* Expunged, as ordered by the Chair.
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m.ﬁﬁmﬁm#m,mqﬁmmmmmvmwmmmé.
o At oft, T A o . (aEur)... |

st Surrwrafy @ Ao of), o e e s fear &, ° Tw
saforariedt e &, safdg § 39 P veT €

st e == fon ;. Free g, W), 1€ diew a8 L ¥ @ e sefaw
FE @ AT fF &1 * R o € LLL(@maurE)... |

S wowmefy : W, W aw ¢ we A smufiEEredt & L. (amEum).. |
HTTHT GG WE-GAFHY ... (AFFA)... How off, TET W AT TF RIS & P €,
THRAY A9 98 Ar-TIHEY VK] & FRAT ST & ...(F). .. |

ahqawﬂm:m,ﬁmﬁﬁsﬁaﬁwrﬁ?w#mmm
o

ot Suwrmfy : S &, Y afagd

Mt g o Mo FIE AT TR A F Reaw v srdarEdt ) ww,
= oft e S § ¥a] .(@Eu™)... | Suawefy #elEy, ¥ gE W oft &)
FafT FeT iR g S A a7 FEw U T, HiE AT FE Aed 1 T RE
T Al A YR W FAN At sy Rwr o7 @ ¥ MR gEN ORE @nT @A
Y & 918 §H UPKR P} U H | IF TAT MERT 85, f Hrg TE de qopan
o, 3R FERT TNERT €17 9 A &7 gt g7 e Sl gafoe w3 off gt
g €, AP 9 /T TR & AR 39 OF AU A AfUER) T wae
2 & iR MUY 99 W wrfaE) 7 )

IuawIRY Aega, # BE 8 or {5 o F o | w0 gy
o arell 9 gY & W onwr @iy B 72 ¥ | 1d 9T Rusfadl Y Prea v @ on
TET &, B¢ U MR A O TeT B, TEY o Afhaw aw ¥ A 5T A g A R,
G-y TE &1 Yo w3 off, IaeT aguanT @), TS foT oy @ Fed) Y R
¥ ot w® -, - sur R M, D-B TR YT F AewT @relt 8 M
g, g ft Foa R age & BRI, w1 981 W A9 A & R R F g,
AR F v o IuF 5 R ver § 9guEm F v @ TR aRar
TG |

# tw fee siv o wigde fF 1998 #F 7R Rt & draqe & fog wd
fFar mar o, 99 WY & quR W A SHH Wiy T @ o, afew 3w af s
fx & oot YT og & wd & forg gvie § wrawE v@r ok SweT |98 Q1T B o
T & ¥ oy R e g & deagy & TR R & fag 9 Yol e
T AT AT AT qoe A WPl &, AT 9w 9 AT FE A e oeh, I

* Expunged, as ordered by the Chair.
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Yord & fraer wraeT 81 aren €, O oft ad |l e & ¥ Wed WIeT Hiee 3
e SN g o & a1 ufy Waq o ), 99 off ter o &, 9% 9RT tRR S99
tqR @ TR R @1 ¥ ol eror oY aet & veward ff feur oar &1 9et &/
o ey Rl ugwen &, a8 Tt ¥ wend ¥ ugen €, 3R 9% Yo ¥ ATEW |
AT /Y YT B IHP AT wrer e, Y9y Y waer B 99 8 § O ®&R
¥ BT 99 9 N oY ¥, J 9gq a3 dnf W #1 oot ft &w gy st @ g8t
o &, 39 TR Yo B ferar e, wer &, aw 39y ¥ v ¥ oy &
Tl FARA w1 A aga whg A T W & Iowew, A= wew
LAEEIR).. | e St TR M E, s § S 99an R8T € L (FmEu)...

IuawiaRy wEEw, § uF sar veT o1 5 Yo § o v ¢w T o &, 9
¥y wgF TTeh ORR &, SEH w4 gfedor g €, F Wt R Y Aiew § e
Ted g 1% ot g ¥ o Wigd I @ F, S AN T IS AT B I
W T & i gfe ¥ I & Py o B aen &, 9 @ Y e R
BRET BN ST ¥ R WEH TUIRT WBET g o 39 ¥ o3 § sl i
ARG R N A A gw wear § 5 98 & ouN W 39 ¥ AT B I g 99T
# wfigfer 1

o f 9 $F W R &, 98T ¥ o¥ 39 e € Iy awt o
T € R o @ o SREE 1 9w R oA &1 ssRie & fPasa
FHE TR 5 vr Row ¢ -fioter, 39 w o gy R e g,
A YT BT S 8 v @ wafal Bt et et BTl R Y -
ARTOTYR Heary, ¥ A &9 M uet ¥ Tord € @ ¥ - g F wyw E
FifF T ol 29 & gafie e o 51 ¥ T et ¥ 3ufaT R 3 @
T 0 w8 T WY A AT @Y BigeT S| SuEANfy ARey, 9 & § e 9
alr oW TEaT € 5 fgw § ger ) aow o @ ¥ - Rvew Redi | oeR ¥
forg ot w59 2 T 3 amEY &7 ) anar) T ¥ | TET €@ pfeaw A, mieEd
U vaauE Ol & ot et o vedh ¥ 3w A ¥ Sl o aw agg e fems
21 oI fRve A R «v micsd 2udl TR &Y A& 2 at e arey wrtat
Y aur erarial @ S glen erh gl & g T R Rvew ffd _ym
W Meed TUS TRINT &7 R f$ar Al

Aeed, ¥ ok s oo wign | gas-ges Reh Ry w s s
e &5 g7l frad el ofv frard aeq B &, wEfy @'t @ w A
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‘ SHRI TARINI KANTA ROY (West Bengal): Sir, we are discussing
today the Appropriation (Railways) No.3 and No.4 Bills. These Bills are
presented by the hon. Railway Minister. While | am supporting these two
Appropriation Bifis, | would like to raise some important issues for the
proper working of the railway system.

Sir, in the last Budget, the Railway Minister had announced 54 new
trains in all. These was also an announcement of trains for additional
services. it was announced to meet the rising aspirations of the travelling
public from all parts of the country. The additional services announced
include 17 Sampark Kranti Express trains. At the same time, an increase of
frequency of ten trains was aiso announced,

Today, Sir, | want to know from the Railway Minister as to how many
trains have started operation in this regard. At that time, when the Railway
Budget was placed here, | feit thankful because there was some Budget
announced for the North-Eastern region, for the NF Railway. | was thankful
to the Minister for announcing survey of the Mekhliganj-Haldibari new fine of
the Northeast Frontier Railway, on which | demanded an extension up to
Changrabhadha. | do not know why still the survey work has not started.
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1 had put a question in this House and in a written answer, the
Minister had said that no work had been started as yet and the survey was
likely to be completed during 2006-07. Survey is not started but it wouid be
completed by 2008-07! It was assured. | do not know how it would be
done.

Sir, it was very kind of the Prime Minister to approve Kumarghat-
Agartala and Jiribam-lmphal Road (Tupul) new lines and the Lumding-
Siichar-Jiribam gauge conversion as national projects. The Kumarghat-
Agartala project was included in the Budget in 1986-¢7. But since then in
this 109 Kms project, there has been only 45 per cent progress. How much
time will it take because there is only 45 per cent progress? | would also
like to request the hon. Minister for taking up the Agartala-Sabroom --
South Tripura -- project on a priority basis. The North-East deserves
special attention, we gl know that. Everything should be done to ensure
that projects are completed well within time frame. Sir, from a broader
perspective, | would like to point out some important issues. As per the
Mid Term Appraisal report, out of the targeted 1310 kms new lines, only 490
kms could be achieved in the first three years of the Tenth Plan. Similarly,
doubling work has been completed only for 682 kms out of the 1500 kms
target while electrification work has been completed on 1279 kms out of
1800 kms. What do these figures indicate? These figures indicate that the
work progress has not been satisfactory and at this rate it would not be
possibie to achieve the target within the time frame set for each head. With
the pressure on existing infrastructure increasing everyday, | do not know
how the Ministry is going to expedita the work to achisve the target. But
the Ministry has to work to achieve its target. in Railway the question of
security and ssfety is very important. Over aged dridges and track renewal
work stil requires priority. This is very important from safety and security
point of visw. | had raised the demand for doubling the main line between
New Jalpaiguri and New Bongaigaon in the NF Railway through Jalpaiguri
Road and New Cooch Behar when | spoke on the Railway Budget. This is
an important issue yet neglected. From security point of view, work on road
over bridges and road under bridges should be taken as an urgent issue.
in this regard, proposal for the Expenditure Retio of 75 and 25 between
Rallway and State should be executed promptly. | remember | told this
when | spoke on the Railway Budget. The ratio between State and the
Railways should be executed promptly. Sir, for many projects still the work
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progress is not satisfactory. One of these projects is New Maynaguri-
Jogighopa new line in the NF Railway. This project was included in the
Budget of 2000-01. But what is the progress report? Though the report is
that there is land acquisition, earthwork and bridgework are in progress, but
the progress report is that there is only 7 per cent achievement. How long
will it take to complete at this pace? | do not know. If it is done at this
pace, it will take 70 more years to complete this project. It is an important
project for the 1.5 crore people from West Bengal, lowsr Assam and
Meghalaya. At the same time, | would like to place before the hon. Minister
some important projects of our State - West Bengal - for his consideration.
The first one is expansion of Metro Rail from Tollygunge to Garia. it is a very
important project. The Metro Rail from Tollygunge to Garia is a very
important project and once it is completed, it will serve a huge number of
people. The Minister should pay more attention on this project so that the
project progresses at a steady pace and would be completed within the
targeted time-frame of 2007. Now, we are in the year 2005 and the
targeted time is 2007. | would like to request the hon. Minister that this
should be completed within the targeted time.

Sir, another project is, Krishnanagar station electrification. It is also
a very important project. The proposal has been taken up by the Railways
for improvement in illumination of wharf and developing the goods shed with
an estimated cost of Rs. 66 lakhs. | urge the hon. Railway Minister to
complete the work at the earliest.

Similarly, Sir, the need for a new cardiac unit at the BR Singh
Hospital in West Bengal was feit to provide better treatment to a large
number of heart patients and additional space for new wards was also
sought. | would like to know how far this work has progressed.

The Ministry has modernised the Train Inquiry System. | thank the
Railway Ministry for this. The Ministry has modernised the Train Inquiry
System by opening call centres at Patna. Under the initiative, people from
any part of Bihar can avail the facility by dialing a universal phone at local
call rates. This facility should be spread to other parts of the country also.

It is well known that Darjeeling Himalayan Railway has been
declared as a World Heritage site. The Railways need to capitalise on this
and find ways to draw more and more tourists, both from within the country
and abroad, to generate more revenue.
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While supporting the Railway (Appropriation) Bills, | request the hon.
Minister to pay proper attention on these questions. Thank yeu.

SHRI S.P.M. SYED KHAN (Tamil Nadu): Mr. Vice-Chairman, Sir, |
wish to make a few points on the Railways Appropriation Bills. The
Supplementary demand seeks an amount of Rs. 425.004 crores. But | would
like to point out that many projects relating to Tamil Nadu have not received
sufficient allocation. The Dindigul-Sabarimalai Broad Guage railway line via
Periakulam has been waiting for- the nod of the Railways for several years.
This particular railway line is the demand of the pecple of entire Tamil Nadu
and even neighbouring States. Millions of people throng the holy shrine of
Lord Ayyappa at Sabarimalai and the Dindigul-Sabarimalai railway line will
reduce the distance and journey time considerably. Piantation crops like tea,
rubber, cardamom and also vegetables produced in these hilly regions have
to depend on road transport which is expensive and troublesome. So, this
raitwdy line will be a boon to the farmers and the small businessmen as
well, Survey for this 201 kms long railway line was completed in 1997, but
execution has not begun so far. It is reported that this project has not been
taken up because it won't be profitable. This is a misconception because
even the Tamil Nadu Chamber of Commerce and Industry has demanded an
early execution of this proiect to encourage trading. This will be a highly
profitable route. The Railways should not forget that it has a social
commitment too. If profit is the sole aim of the Railways, | am afraid, many
railway routes in the country will have to be closed down. So, | earnestly
appeal to the hon. Railway Minister to kindly allocate, at least, a token
amount in the Supplementary Demands to launch this preject.

“The Government of Tamil Nadu, headed by the Hon'ble Chief Minister,
our respected leader, Dr. Puratchi Thalaivi Amma, has been demanding for
extension of the MRTS Taramani-Mahabalipuram, along Buckingham canal.
The Government of Tamil Nadu is willing to transfer the lands reqyjired for the
project free of cost. So, | request the hon. Minister to allocate funds and
launch the execution of this preject during the current year itself.

Karur-Salem, a new line, is still waiting for funds. Of the estimated
cost of 230 crores, only Rs. 70 crore has been spent so far. The current
year's allocation for this project is a meagre amount of Rs. one crore only.
There is no allocation for it in the Supplementary Demands too. in the same
way, Kumbakonam-Mayitaduthurai section of Villupuram-Thanjavur project,
Manamadurai-Mandapam section of Madurai-Rameswaram prgiect, Thiruchi-
Pudukottai section of Yhiruchi-Manamadurai project and Vridhachalam-Attur
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section of Salem-Vridhachalam project are waiting for fund allocation.
Passengers of Thanjavur-Villupuram section are the most affected because
the gauge conversion has been going on for years, But the allocation for
Kumbakonam-Mayiladuthurai stretch is just Rs. one crore. There are many
more projects, in Tamil Nadu, which are pending because of non-allocation
of funds. Due to paucity of time, | am not referring to all those projects.

I would like to request the hon. Minister to allocate enough funds for
these projects in the current year itself. 1 have a word about the famous
integral Coach Factory at Perambur, near Chennai. The ICF has made a
record, last year, by manufacturing 1,119 coaches, which is an all-time high
production. It has also bagged a prestigious contract for manufacturing rail
coaches for Angola through international bidding. So, | appeal to the Hon'ble
Minister to allocate sufficient funds for modernizing the ICF, and also for
appointing more staff. This will increase the revenue of the Railways in a big
way. The Golden Rock Workshop at Trichy should also be modernized and
expanded.

At present, the Sampark Kranti Express departs from Madurai on
Saturday at 23:45 hours and arrives at Hazrat Nizamuddin Station on Monday
at 20:40 hours. Most of the passengers, travelling by this train, are identified
to be the Government and the private employees, working in Delhi. They
appeal that if this train starts from Madurai on Friday, instead of Saturday, it
will reach Hazrat Nizamuddin on Sunday. Thus, it will facilitate them to
resume their duty on Mondav. without taking any leave from the office. They
also feel that the departire time should also be changed to 22:30 hours,
instead of 23:45 hours, as *hiz time is inconvenient for women passengers.
SecondDr, the Madurai-Jammu Tawi Himsagar and Navyug Expresses do not
carry 3" class A/C coaches. It has only ordinary sleepers and 2™ class A/C
coaches. This is a great inconvenience for the middle-class passengers who
could not afford higher fare but wish to travel in A/C coaches to their
natives. '

At present, there is heavy congestion on two sections, both at the
main line trains and the EMU services in Chennai. Commuters feel that unlike
Mumbai, where suburban trains are given priority, in Chennai, mainline trains
are given preference. According to commuters, with expanding urban
colonies in suburban areas, the train services are inadequate to meet the
demand. Hence, the demand for additional suburban lines in Chennai
sections Ba considered.
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With these words | conclude.

SHRI SANTOSH BAGRODIA (Rajasthan): Mr. Vice-Chairman, Sir, |
rise to support’ the Appropriation (Railways) No.3 Bill, 2005. While
supporting, | also congratulate the hon. Minister of Railways and his team
for bringing out this kind of advertisement which says, "&9 =g & g & ¥
¥ AT $*, it sounds very good; there is no doubt about it. A lot of
good work has been done. If ioss-making railways make one billion dollars
at the end of the year; they deserve all congratulations. There is no doubt
about it. If operating ratio has become 90 per cent from 98 per cent,
dividend paid to the Government is Rs.4,000 crores, this is what is expected
of it. There is no doubt about it. But, after all this, there is another factor
which we have to understand. Railways are supposed to handle two kinds -
of things. One is freight, another is the passengers. Sir, | would not like to
be Rajasthan-specific for the time being because my frisnd Moolchandji has
already mentioned in detail, and, only two weeks ago, in my Special
Mention | had mentioned about all the Rajasthan-specific issues. What are

. the new lines which are still pending, what are the lines which have already
been sanctioned, what changes with regard to converting from meter gauge
to broad gauge have been done.and what more changes with regard to
converting from meter gauge to broad gauge have to be done. All these
things had been mentioned by me in that Special Mention. So, | would
request you to please refer to that, because it is there on record, in any
case. The last point that { would like to make, and which is Rajasthan-
specific, is that Bhilwara is the only fastest developing district in Rajasthan
State, at the moment, as regards the industrial activities. | request the hon.
Railway Minister to look inte it for mutual benefit so that the railway activities
could be .increased to.- an. extent that .it could be beneficial to Bhilwara as
also to Railways. But, | really don't know, despite all the vision, what the
final plan of the railways on movement of freight is. When | saw an
advertisement a few days ago which said, "Just for asking, you can get a
rake load", | was very happy. Rake loads are available just for asking! |
know there was a time when wagons were available only after waiting for a
month or so, but, today, the whole rake load is available, There is no
doubt that it is a great achievement. But the point is, our hon. Minister is
one person who is concerned about the rural development, he is concerned
about the development of small-scale industries, he is concerned about
helping the last small man. For his information, and for the information of
this august House, | would like to say that 99.7 per cent of all organisations
in the world are small and medium enterprises. Only .3 per cent comes
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under the large segment. And 90 per cent of the indian GDP is dependent
on small, medium, tiny and village industries. Our hon. Financ® Minister has
just now mentioned - when he was talking about giving 20 per cent increase
of credit to the small-scale industries -- that 40 per cent of production In the
country is only for small-scale industries. This kind of segment | would now
like to talk about. You will be surprised to know, Mr. Vice-Chairman, Sir,-- |
don't know under what circumstances, under whose advice -- that no more
small parcels are being handled by railways. Forget about handling the
cargo or the shipments or the incoming consignments of the raw material or
the finished goods of the rural industries, tiny industries, etc. | know very
well that we used to send parcels. Even the smallest parcel could move by
Railways. All those Departments have been closed across the board all
over the country. Railways has a monopoly; - Railways is meant to serve the
poorest of the poor. If this segment of 40 per cent, if this segment of 90
per cent of the GDP which is dependent on SMEs, if this segment is
completely ignored, | don't think Railways is going to undertake the service
which is required, particularly, under the present hon. Minister. It is good. It
sounds very well that we are making one billion dollars. That is a very good
achievement. That is very much required. But is that the only requirement
of the country? Is that the only aim of the Railways? Why is the Indian
Airlines catering to the needs of the North-East? They can also decide that
they will only cater to the needs of Mumbai and Delhi, They have hundred
flights a day for this purpose. In every five minutes, there is a flight, so that
our hon. Minister, Chava Sanib, can go after every half-an-hour to Mumbai
and come back. ...... (interruntions)... That is not the purpose. | would like to
inform the hon. Minister, through you, Sir, that even in the State of Bihar,
for the rural industries, forget about the small industries, forget about tiny
industries, even for the large industries which need about ten wagons and
that too in one lot, wagons are not available. Even for priority sector, for
handling packing materia! for food, wagons are not available, just not
available. You have to take the rake load. How many large industries in
the country are getting it? It is our Government which decided, and, rightly
80, in the last fifty years, to set up industries in the remote areas, in the
rural areas, and in the no-industry areas in the country, it has decided to
have industries in those areas so that those people do not come to the
cities. Now, these are the industries which are being neglected by the
Railways. No wagons are being given to them. Even full-wagon loads are
not being given to them. How can we say that we are serving the poor?
Railways cannot depend only on 0.3 per cent of this segment of the country
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for freight movement. They cannot cater only to coal, steel and large units
either in the private or in the public sector. There has got to-be some
planning. Even if it is going on for the last so many years, Sir, under your
leadership, we expect a change. Some mistakes have been committed
during the previous Governments in your Ministry. But now singe you have
come, we have very high expectations from you that you would look after
the interests of the small and rural industries. | would like to know from the
hon. Minister what is his vision for this, what is his plan for this to see that
in every village, or, at Ieast, in every district, they can collect all the goods
and put it in the Railway wagons. In this way, at least, wagon loads are
available freely. | am told - to my shock - that all new orders for Railway
wagons are given in such a way that, maybe, in five years from now, it will
not be physically possible to give single wagons. They will not be
detachable. This will be only rake loads. | would request the hon. Minister
to please do something about it. Otherwise, | can see doom for these small
units. if those small units are doomed, the country would not be safe. Sir,
from Punjab, which is the granary of India, rake loads of goods are travelling
all the way to the North-East, or to the South because all the wheat comes
from one source, that is, Punjab and Haryana, and all these wagons have to
come back empty because there is not enough load. Only this morning, we
were talking about tea. How do you transport tea from the North-gEast if no
wagons. are available? Everything has to come by road which will double
the cost. Hon. Commerce Minister said that our labour cost is very high,
our transport cost is very high, our power cost is very high, and then you
want to assimilate yourself with the world economy, and you also want that
we compete with other countries. We are not able to compete with even
small countries like Kenya, and even new countries like Vietnam or Sri Lanka
-- which are new producers - in the world market simply because
transportation is not available at the right price to these labour-oriented
agro-based industries. It has to be seriously taken into consideration.
These sectors have always been dependent on the Railways. It is only last
few years that this problem has arisen. Sir, 79 marshaliing yards have been
closed down between 1985 to 2000. Due to rake load or train ioad
movement restricted the collection and delivery of smaller loads originating
from adjoining sections, 79 marshalling yards have been closed down. |
thought, we would have more marshalling yards open for the development
of activities. Instead of that, they have been closed down. Railways, |
strongly urge, should restore the facility of booking of small quantities and
also accept booking at smailer stations to help the transportation of small

261



RAJYA SABHA . [17 August, 2005)

scale and medium industries’' raw materials and products. Railways should
also make arrangements for collection and delivery of raw material and
finished products at all clusters of small industries. Now, there are clusters
where you can probably get, if not a rake load, at least, half or quarter a
rake loads. This facility should also be available at stations close to these
clusters. A list of these clusters hag already been provided to the #inisiy.

The Railwdy Board should constitute a Standing Advisory Committee under
the Chairmianship of Member (Traffic) with representation from the Ministry of
SS! and the Ministry of Agro & Rural Industries and selected associations of
SMEs to devise new schemes for addressing all concerns of small and
meoflium ingustries, and rural industries, of course. This is basically which |
warkted torgay. | also draw the attention of the House and the attention of
the ; hon. éihister to please do something for the movement of finished
goops md,vement of raw materials which is required by the SMEs, rural
ind strles ?agro based industries, tiny sectors and the small industries.

pr I come to passenger traffic movernent. | will say that a lot of
mp@ovamept has taken place. In all these trains whether it is Shatabdi or
Rajdhani @;(press. the quality of food has definitely improved. There is no
doubt abeut it. Courtesy has improved; service has improved. But a lot of
it still des,ires to be done. | will give a few suggestions to the hon. Minister,
through you, Sir, that if these can be considered, it will really help. Sir, |
would like to give some specific suggestions. For example, traffic circulation
outside the railway stations is just awful. | get scared sometimes, should |
go to the station at all or not because if the car will go inside, whether it will
come _‘od} in half-an-hour, one hour, we do not know, or, there will be a
compléte traffic jam. So, streamline parking areas, segregate loading and
oﬁ-loafq;ng areas, have direct link from outside to the main platform area,
and, Have better passenger information system with prominent disptay
boards. We go on asking the coolie there, &9 @& 9 ®g o Y& &, ®&T an
TE &, F @ & | Why not we have ciear boards so that anybody who
enters will know @19 I @THH o= B W T o7 I &, A q9 o & g,
®g o <@l &1 That information is hardly available, And, if you go to the
enquiry office, you will find 20 people already standing in the queus. By the
time your turn comes, either you will miss the train or you will not be able
to receive the person for whom you had gone to the station. Distribute
pamphlets bearing all transport related information including fares. Sitting
area should not obstruct the normal passengers.
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Sir, beyond this, there is lot of air space available on the railway
stations. Railway stations don't go horizontally. That air space can be very
usefully used for commercial purposes. You can have hotels, you can have
marketing areas and that air space which is going waste can generate a lot
of revenue for the Railways. It is only a question of proper planning, proper -
lmagmatlon and proper visicn as to how to use this space WhICh is freely
available to the Railways at the moment.

Sir, the lesser | talk about the cleanliness of the toilets at the
railway stations, the better it would be. | don't think anybody can use them
easily and fresly. Even if you go in Class | AC, the condition of the toilets is
very, very poor. There are people available. They are on duty. They are
paid for it. But they don't do their work because there is no proper
supervision probably or they are not fully motivated to do their work. Why
-not we put these people on duty on every toilet. They are plenty. Staff is
not a problem. They have to continuously clean it because there is so
much of pressure of use on these toilets on the railways, whether it is in
transit or whether it is running. If the toilets are cleaned, it will be good for
all; it will be hygienic. There will be fewer chances of infections. As far as
cleanliness of berths or compartments is concerned, these are minor things,
in my opinion. It is the toilets, which are the most important.

Sir, a lot of new trains have been introduced. It is good. !
understand whenever there is a chance, the number of bogies is increased
and the speed goes slow. The chances of accidents are increasing.
Therefore, that also should not be done haphazardly. It can be done, if it is
required, if the capacity permits.

My last point is on the safety. There is a device, which |
understand is available, which can be put on the engine. This is Anti-
Collision device or whatever they call it. If that device is installed there, |
am toid that 90 per cent chances are that the collision will not take place
because whenever there will be an object, say 100 yards or 200 yards away,
the train will stop automatically. it is a question of life of thousands of
citizens of the country. When they are sieeping, when they are relaxed,
they cannot do anything. They are helpless citizens who are travelling on
the trains. We must provide this kind of safety equipment which can give
them confidence to travel by rail, particularly, when there is so much
competition with the airlines. | as an individual start feeling gaig 9891 |
SR, YT | AR, A A @ A 1 9 o 98 AR ¥ iR T 3si 9w 2, sufaw
et RN ead T A HJ A, 798 T o o uga s f
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we know that the Railways will be safer, even if the cost is little higher--
because you cannot match with the present situation in the airlines--1 am
sure, there are plenty of people who would like to travel by rail. | know a
number of friends in Raiasthan, both political and non-political, who will
never, never like to travel by air. They will always like to travel by train, if
this confidence is developed. With these words, |, once again, support the
Bill. Thank you, very much.

sft zar AY (FERTE) WA IuwTrgy off, oY A ¥ uiw frre

oy far, 39 g & amuet i g1 onht Ty oft ¥ K1 Ew
T Faw 5B W g ¥ ol sy @ 3o ¥, faewy wer ¥
T sy ov I A, ¥ W ARy orh A #, 5 Tow R &,
| &Y T8 SrEET I B SRS AT #Y o A &, F I
| % g ovar € R 73 welew W 979 & 45 auY S A wewt
¥ oy @ Wl Reaat a1 PR s 1w @ e g
FrgaTét v F ¢, T ) =/, TP AER F Aama A
FdaE o g%, frg e o Rudd & wdfte fs g s @ 9,
PIE HIAATE) AE gF 1 AT FET W uEAT HET A Iw @ W

L
13
v L
%Y

:
1

=11
PEEES
1941

¥
9
!
4

g U9 AENT
L o

T At A e w oot e ¥ oheeTw woR @ A

¥ 5 o gleed ¥ fog o o ure wry fa &,
| afy ¢ f aned Yo o F oiw €, o sk Rww @
fere 7€ drar @ I¥ W 600 TN T AT farar o &

|

264



(17 August, 2005) RAJYA SABHA

ox A w X, ax IH A ¥ fag e A X a9 o wres X ahw 2
g FRE T A §3 g @ IF 7€ ) IOR RRar omn K| gE @ IEN 250 v

;
_%

+
13

mtmwﬁm,&ﬁﬂmmmzmS#ﬁmmﬁm
W arft A ' 30 w1 T ga & mERTE I & o m Y s faom™ %)
TOTEr TN A WU AR A N v & oo @ g o W2

ferdiz 71 sraw &, o TEEY Wy Ay F M axa @ wwT B, ®Nfe
Hreh el oy areht 29 Al @ v T A 2Ry g IRt AT afw wfed
ey MR R oA xr Rt i) @ e 9 Reeh 9 @ g o
635 frariey 0 ®Y oot ofk ar A R ane WY B WA AT | @ aw oY

ey (AN wEX fip) - St A, TR aras Aoy

off Ty Y . O A e dAmTe o T A & faera oo,
FuT TEw #@Toamd ¥ | e F A of T ow wad b, ag feT o w o
T3 X womet AnT amd ¥ AETre @ RrEel o ot i Tend WU m

!
i
5
:
]
:
a
g
]
:

T TE T g A 2 ‘Mﬁ?ﬂﬂxmmﬁwﬁ#mmm
T iR gET O TR A R ¥ wmh w9 g & o A

265



RAJYA SABHA [17 -August, 2005]

Wt gga g forar & @ qamar f & % gt goeit 7 R &) F @ g7 of FEa g
5 THRT WY TR0 GE ¥, IWH @ @t I F v AR € X & el Wi gar
g g Tuf Ry w Wi glwr opft & = g3 &1

T ad BT @ ard &, fech IR e & 9Ry 25 @ W)
safay & sont pifrw & oet MR T &1 a8t w drdler Rag sk uw
HPER A BT FT R F9 ST @ G, Qe g8 F -7 mEgr arht § T
AR W O g8 tRadca T8 g | 9gT-9gd g |

SHR! K. RAMA MOHANA RAQO (Andhra Pradesh): Sir, | thank you
for allowing me to speak on the Appropriation (Railways) Bill, 2005. Sir, this
has become a ritual that every year, sometime during this period, the
Railway Minister comes before the House with some supplementary
- demands to meet some of his Ministry's expenditure. And, this gives us an
opportunity to, again, bring to the notice of the hon. Railway Minister the
peoples' grievances and request him to address them. No doubt, the
Indian Railways are the second largest railway network in the world. But, it
has been, in the recent past, severely criticised for high accident rate, poor
operations and lack of modern facilities provided to passengers. And, now,
militants have also started targeting trains. This becomes doubly clear with:
the recent blast in the Shramjeevi Express where initial reports say that RDX
was used in the blast. So, the Railway Minister has to divert his attention
to this aspect also. -

The indian Railways has two customer segments -- freight and
passenger. The freight segment accounts for roughly two-thirds of total
revenue. Within freight itself, bulk traffic accounts for nearly 95 per cent, of
which about fifty per cent constitutes coal. So, | emphasize that the
Railways have to concentrate more on bulk traffic, side by side, meeting the
social needs of the country. Then, if you look at the passenger revenue, 75
per cent comes from express long distance trains, 15 per cent come from
ordinary short distance trains, 20 per cent from upper class and 10 per cent
from suburban traffic, of which majority comes from the three of the largest
suburban services in the world -- Mumbai, Kolkata and Chennai. So, even
on passenger traffic side, the Railways has to concentrate more on express
long distances since 75 Per cent of its revenue is coming from this segment.

I had seen an advertisement of the Ministry which says that Indian
Railways respond to diesel price hike with a reduction in freight rates and a
slew of concessions. You have given freight concession of 20 per cent on
incremental traffic on selected commodities and 15 per cent on incremental
traffic during lean period. | would like to know why have you not extended
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the same to all commodities and throughout the year. The Minister may
kindly reply to this.

Sometime back the Railways framed a new catering policy which
envisages classification of railway stations into six categories. | would like
to know as to what has happened to that policy. In this policy, the
Railways envisaged for charging high licence fee and security deposit. We
opposed this move since fifty thousand of small vendors affected are from
South alone. We were assured that the anomalies would be removed. But,
so far, nothing has been done. | wish to know what has happened to that
policy and when the revised policy is going to be released.

| welcome the idea of building a double-lane dedicated freight
corridor of 9,262 kilometres along the Golden Quadrilateral and its diagonals
with an estimated cost of Rs.60,000 crores. From where the Railways are
going ‘> fund this project? Whether it is intending to invite any private
particiuation.  What is the Ministry thinking on going ahead with this
project? | request the hon. Minister to expilain it in detail. | also. wish to
know whether the proposed corridor is capable of carrying 30-axle tonne
load because in the Budget, the Minister has said about the introduction of
double stack wagons.

I would like to know from the hon. Minister whether it is true that in
the recently held meeting of the Committee on Infrastructure, it has been
agreed to consuit the Planning Commission on indexation of - passenger
fares and freight to infiation. Is it also not a fact that a group of railway
officials and Planning Commission will prepare a paper on automatic
indexation of fares? On the one hand the Minister is saying that there
would not be any hike on passenger and freight and on the other, you are
making ali efforts to increase the same. How the Minister is going to
reconcile on both these things? It is known to us all that there would not
be any hike in fares until Bihar elections. In fact, | think, he has reduced
one rupee on second-class fares. So, would the Minister assure this House
that there would .not be any hike in passenger fares till the next Budget? If
he is short of resources, | request the Minister to search for alternative
routes to augment resources. The Planning Commission proposed for
creating a Rail Traffic Regulator. | would fike to know as to what has
happened to that proposal.

Now, with the permission of the Chair, | wish to place some of the
projects belonging to the State of Andhra Pradesh, pending with the Railway
Board or Ministry for-its approval. Sir, Jaggayyapeta-Vishnupuram is an
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important project. It is a new line. The survey of this line was over and the
report was sent to the Railway Board in 2003. But, so far, nothing has
been done to approve this project. | request tre Minister to kindly approve
this project immediately. The second one is Obulavaripalii-Krishrapatnam
Port connectivity. In this case also, the survey was completed in 2003
itself. Not only the initial survey, but even the re-survey was conducted and
the report was sent back to the Railway Ministry early this year. The
positive point of this project is that it has high rate of retum. So, this may
kindly be approved without any further delay. The next new line is
Bhadrachalam-Kovuru. The survey for this project is also over and
according” to an estimate, 26 per cent return would be there once this
project is completed. Then, Cuddapah to Bangaiore wia Madanapalli is
- ancther project on which a detailed survey has been conducted, and the
report is lying with the Railway Board. There is a huge traffic potential on
this lane, and immediate execution of this project is also justified. Doubling
of Vijayawada-Gudivada-Bhimavaram-Nidadavoiu Is another important project -
from Andhra Pradesh which needs to be taken up. Survey for doubling this
route has also been completed. Hence, | request the hon. Minister to.
sanction this project immediately, without any further delay. There is one
more doubling and electrification of Guntur-Bibinagar line. Even in this year's
Budget, not much emphasis has been laid on electrification. | request the
hon. Minister to kindly look into this and start this project. A new line
between Nadikudi and Venkatagiri is pending before_the Railway Board. |
thank the hon. Railway Minister for starting the Sampark Kranti Express train
to Secundsrabad. But now, it is running only thrice a week. | request the
hon. Minigtar to run this train daily because, there is so much of demand for
this train, and the wait list is running in to hundreds. Sir, it is surprising to
know that now, there is not even a single Shatabdi train running between
any of the stations in South India. The hon. Minister of State for Railways
also belongs to Chennai. But there is no Shatabdi train. A Shatabdi train
was introduced some time back betwaen Hyderabad and Rajahmundry, and
for reasons best known to the hon. Minister, this has been withdrawn
suddenly. Hence, | request the hon. Minister to restore the same and
introduce Shatabdi trains between Secunderabad and Chennai,
Secunderabad and Bangalore and Secunderabad and Vizag. | need not tefl
the hon. Minister about the poor people in the country, and their class of
commuitation. Sir, almost all the poor people travel by general class
compartments, and due to non-availability of enough general class
compartments, the poor labourers and others squeeze themselves in the
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avaiiable compartments, and it is virtually hell-like atmosphere in the general
compartments. Hence, | impiore upon the hon. Railway Minister to increase
the number of general compartments in express and super-fast trains.

Sir, the final point is, funds for passenger amenities are gradually
coming down, and even the amenities provided by the Railways to
passengers are not up to the expectations. ...(Interruptions)...| request that
more and more funds be allocated for passenger amenities, and more and
more amenities for safe and joyful journey of passengers be provided.

Iueramae (3 AT ey ¢ I [ T S FeE PR

SHRI K. RAMA MOHANA RAO: Sir, | will conclude within two
minutes, Then, Sir, the other main ‘important point is about the height of
the platform. Now, the platform is about 1 foot lower than the floor of the
railway compartment. 1 fail to understand why the Ministry's attention has
not been drawn towards this. | have seen Delhi Metro, and here, the
platform is equal to that of the platform of the Metro train compartment. So,
| urge the hon. Minister to think over this, and see that the passengers do
not face a problem while boarding or getting down from the wrain. The
Indian Railways has some time back decided to use the 65,000 hectares of
surpius land to supplement revenue. As a part of this, the Ministry proposed
to sat up the Rail Land Development Authority, and for this, an amendment
to the Railway Act is necessary. | would like to know why the Ministry is
delaying to bring forward a Bill before the House even after the Standing
Committee on Railways' report. | request the hon. Minister to bring forward
a Bill before the House immediately so that it paves the way for optimal
utilisation of idle railway land. With these words, | conclude my speech.
Thank you.
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THE VICE-CHAIRMAN (SHR! KALRA! MISHRA): Ms. Pramila '
Bohidar. You have five minutes.

MS. PRAMILA BOHIDAR (Orissa): Mr. Vice-Chairman, Sir, it is a
well-accepted fact that Orissa is one of the most backward States in the
country, It is, therefore, necessary to speedily develop industrial and
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' transport infrastructure in Orissa. In this direction, the Indian Railways have
a huge responsibility. But unfortunately, the Raiways have not paid
adequate attention to the improvement of railway-lines and extension work
in Orissa.

Even after setting up the East-Coast Raiway Zone in
Bhubaneshwar not much has happened. In the last Railway Budget also
not many new proposals have been reflected.

it is, therefore, necessary to take up the following work
immediately. Firstly, a new train may be introduced from Puri or
Bhubaneshwar to Prayag, Allahabad, in the Sambalpur-Jharsuguda-
Bilaspur-Katni route. This will not only join two important places of Hindu
pilgrimage, but also connect Western Orissa and parts of Chhattisgarh with
Uttar Pradesh. This will help link the mineral rich areas of Orissa,
Chhattisgarh, Madhya Pradesh and Uttar Pradesh. Secondly, work on
Khurda Road-Bolangir railway-line, survey for which has been completed
long since, should start immediately. This will provide the backward and
poor KBK districts better communication with the capital. People need not
have to travel long distances. This rail link has vast commercial potential
and will provide jobs and reduce the journey time and expenditure
considerably, Thirdly, in Orissa, gauge-conversion work is very slow. The
metre-gauge railway-lines are not economically viable. Conversion of metre-
gauge railway-lines like Rupsa-Bangripose in Balasore and Mayurbhanj
districts, and Palasa-Naupada (Parlakhemundi} in Gajpati district may be
taken up expeditiously. This will not only provide jobs, but also help restore
economic and social balance in the Naxalite-infested areas adjoining
Jharkhand, Orissa and Andhra Pradesh. Fourthly, the railway tracks
between Raigarh-Titlagarh- Sambalpur-Jharsuguda should be electrified to
save on running cost and also for quick transit. This is a mineral rich and
industrial area of Orissa. Fifthly, One AC three tier coach should be
attached to the Tapaswini Expres from Rayagada to Sambalpur.
Frequency of Samata Express from Vizag to Nizamuddin has to be
increased. The Sambalpur Station has to be upgraded by providing four AC
retiring rooms and six ordinary retiring rooms. Thank you.

o g wo (SFte) © S weley, #maﬁmmﬁzﬁm
¥ fwg % Mo ¥ e wT T B
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Suwireny (3 wewrer fys) ¢ st R RE AR W & s w3
W |

SHRI MANOJ BHATTACHARYA (West Bengal): Sir, | would like to
co pliment the Railway Ministry for one thing, in particular, that for the first
time, perhaps, so far | can remember, the Railways have shared their profit
with the common people. They have reduced the fare by one rupee. This is
sorething terribly commendable. | commend the Railway Ministry for doing
so. But, | am constrained that insofar as the services of the Railways are
concerned, the way we thought of improvement of those, those are not
taking place, in general. | would say that we have suggested in this House,
time and again, that in the Railways, at least, a provision of drinking water
should be made in all the compartments, particularly in the sleeper classes.
That prgovision could not be introduced, even after repeated reguests. | don't
know in what language we should speak so that provision of drinking water
can te made in the mail trains, particularly in long-distance trains. | am sure
that this is not a parochial demand; this is not a regional demand; this is
not a Bengali demand, as Mr. Jairam Ramesh takes it. This is number one.

Secondly, theé Railways have not withdrawn the first-class
compartments from all the trains, But, in the first-class compartments, even
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after the peopie pay for it, the Members of Parliament do not have to pay
for it, but when the common people pay for it, they do not get the facilities
that should be available as first class because new first-class compartments
are not being manufactured now. The old compartments are in a dilapidated
condition and whoever travels by these first-class compartments, they have
the experience of their lives. You weed-out the first-class compartments, |
don‘'t say anything. But, if at all you have to run the first-class
compartments, you must maintain those first-class compartments; otherwise,
don't wait. | am not speaking about the very poor condition of toilets and
bathrooms of the three-tier compartments. The maintenance is very poor
there. There is no perceptible improvement insofar as the condition of those
things are concerned. It is as it was some five years back. | don't know
how long it will continue like this because it is a point of civilised society. It
is a point of civilisation that the latrine must be clean. But, that is not being
done, the way it should be done, in almost all the trains, except, in
Rajdhani, that too in AC First Class, where the toilets are cleaned and
regularly maintained. Otherwise, in ordinary trains, the journey becomes
really an experience of our lives. | have the poor fortune of travelling by
ordinary trains, very off and on, for attending different programmes in the
State and beyond the State, and | do have this experience. | don't know
whether my very honoured friends do travel by ordinary trains or not or they
all fly only by aircraft. ...finterruptions)... Well, | reserve my comments for you,
Mr. Jairam Ramesh, in particular,

Sir, another point | wouid make is about the State of West Bengal
- now let me come to West Bengal and do justice - because | do represent
the State of West Bengal, Sir. In West Bengal, time ang again, it has been
requested that in certain sections, the railway stations do not have any light:
No electricity is there; those are dark zones. After the sunset, those statians
usually become the hubs of cdminals. It is not only for West Bengal, |
believe, it is the same for almost all ordinary stations, where elgctricity is not
available. So, would you please look into this? | am particularly referring to
the Minister, who is noting down, to kindly note down that from Lalgola to
Sealdah, it is a very busy line. It connects a number of important cities and
towns. | too have the experience that most of the stations do not have any
light after the sunset. This is one,

Secondly, the distance is just 227 kms. from Lalgola to Sealdah.
The condition of the passenger trains is simply horrible. No sane person can
travel by those passenger trains. Just imagine what time these passenger
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trans cowd take for 227 kms.? Three hours, four hours? Mostly it takes
seven hours on an average. Just imagine the plight of the common people.
it is very, very poor. There are two factors. One is, the signalling facilities
could not be improved up till now, the way it should have improved.
Number two is, the doubling of lines have not taken place even though it
had been promised some 5-6 years back. ! remember, when Mamta
Banerjee was the Minister, people used to say that she does things only for
West Bengal, but this type of small things have not been taken care of.
Ouring the NDA regime, when Mr. Nitish Kumar was the Minister, | have
personally pointed out, | have written to him, but nothing could be done as
yet, even though the policy decision was very good.

Now, vyes, | expect that since the present Ministry the three
Ministers are there, they will be suddenly pondering over the matter. The
things must be set right by doing it at the right time. It is not the right
decision that is important. ! am sure, my colleague Mr. Jairam Ramesh, a
renownad- professional, would agre2 with me that it is not a right decision at
the wrong time, but a right decisicn at the right time that is more important.
Right decision at the right time, and MoP, 'measure of performance’ is also
very important. For tha 'measure of performance’ you must introduce some
system in the Railways. What is the measure of performance when you have
taken up this job? Are you going to complete the job? Some jobs are
procrastinated inordinately. | am using these two words together--
procrastination and incrdinate procrastination.

Sir, would you please icok into the projects that you have taken
up, doubling of lines, those doubling projects are to be completed at the
liest? At the same time, the people's interests are to be protected,
pueopie’s interests are advanced. Sir, at the conclusion, | would say that do
some small things. Do not target big things. Big things will give you big
propaganda, but big things you will not accomplish; and if you can do the
small things, they may not give you the political mileage or that advantage.
But so many small things combined together can really be a great relief to
the oeople.

I am only imploring upon -the Railway Ministry that they should
concentrate on the small, small’ f{ﬁings.which will give really immense
satisfaction to the peopie in,comrr’\qn, people in general, for whom the
Government should be committeder the Government is committed.

Thank you, very much, Sir.
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SHRI N. JOTH! (Tamil Nadu): Sir, the Indian Railways is the legacy
of the British Empire. A well-laid blueprint has been given by the Britishers
for us to carry it further. Are we really carrying it further is a question to be
discussed. #t is a question to be looked into. The functioning of the
Railway Board, in particular, is really wanting in many aspects. Sir, our
party founder, late Anna, often used to tell, 'North is growing and South is
Uoliterating'.  Vadakku Vaazhgiradu, Therku Theigiradu...(nterruptions)...You
might have grown, not the South. You are not the symbol of the
South...{interruptions)... Sir, he is taking my time.

SHRI V. NARAYANASAMY: Sir, Tamil Nadu is getting a lot of
investment and projects...(interruptions)...So, don't mislead the House
...{Interruptions)...

SHRI N. JOTHI: | am not misleading. | am telling you the truth
...(Interruptions)... Sir, South is obiiterating. You don't know about the
common people. You keep . quite...(Interruptions)...You know only about
yourself.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Mr. Jothi, please
address the Chair...(Interruptions)...
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SHRI N, JOTHI: What Anna had said then proved toc be. true
now...(Interruptions)...

SHRI V. NARAYANASAMY. There are several trains to Tamil
Nadu...(Interruptions,...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Mr. Narayanasamy,
please take your seat ..(Interruptions)...You can reply later.. (Interruptions)...

SHRI V. NARAYANASAMY; Sir, Tamil Nadu got SO many projects
and several trains...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN). Mr. Narayanasamy,
please. You can reply later...(Interruptions). .

SHRI V. NARAYANASAMY; When Mr. Rajiv Gandhi was the Prime
Minister, he had taken a very great interest in Tamil Nadu...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Only Mr. Jothi's
speech will go on record...(Interruptions)...Nothing will go on record except
Mr. Jothi's speech...{/nterruptions)...

.

SHRI V. NARAYANASAMY:
SHRI RUDRA NARAYAN PANY: *
SHRI S.8. CHANDRAN: *

SHRI N, JOTHI  Sir, | need a ruling from the
Chair...(Interruptions)... If Mr. Narayanasamy feels that he is all in all in this
House, the time has come to reprimand him. | am very sorry. It is unfair
on his part. | want my freedom of speech, as a Member of this House and
as guaranteed in the Constitution...(Iinterruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Okay, you have the
freedom...{interruptionsj...You don't react to him...(Interruptions)... .

SHRI V. NARAYANASAMY; *
SHRI RUDRA NARAYAN PANY: ~

* Not recorded.
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THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Please sit
down...{interruptions)... Please sit down...{Interruptions)... All others must take
their seats...(/nterruptions)...Mr. Jothi, please proceed...(Interruptions)... This is
not the time to argue like this...(Interruptions)... What Mr. Jothi has said will
go on record. Others please keep quite.

SHRI N. JOTHI What my party founder-ieader, Anna, has said is
true, at least, as far as the Railway Ministry is concerned.

THE VICE-CHAIRMAN (PROF. P.J. KURIANY: You please speak on
the subject before the House.

SHRI N. JOTHI: Sir, | am speaking only on the Appropriation Bills.
Sir, | am speaking on the Indian Railways. Tamil Nadu has been given a
step-motherly treatment as far as Railways is concerned. Be it in the matter
of gauge conversion or be it in the matter of electrification or be it in the
‘matter of new lanes, Sir, Tamil Nadu is given a poor treatment not only' ‘now
but continuously over the last ten years,

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Mr. Jothi, you have
only five minutes, S0, please come to the point,

SHRI N. JOTHLI: Sir, | can't speak at Shatabdi Express' speed. If |
try to do so, my speech will get derailed. The allocation to Tamil Nadu for
gauge conversation, electrification and new lines is record low, as compared
to other parts of India. This sorry state of affair has been continuing for the
last several years. Though we have had two Ministers of State, last time
and this time, from the South India, yet even for the creation of a Division at
Salem nothing has been done. We have to go all the way to Kerala to do
the things. Sir, we have been demanding for the creation of a Division. On
the one hand, in Bihar, they have created a Zone; on the other, we have
not been able to get a Division at Salem. | would like to request the hon.
Minister to compare the things himself. The travel agents, in Tamil Nadu,
buy tickets arid then travel. They don't travel freely. This type of treatment
is meted out to Tamil Nadu. | appeal to the hon. Minister of Railways to
address this problem. We have been raising our problems for the last so
many years, but these have not been looked into at all. R has become a
ritual, as if we have to raise, and they ignore and go. But how long it
would go? Are we not a part of Indian nation? ...{Interruptions)... Of course,
we are. But only on record, not for facilities.
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Sir, corruption is very rampant in the Southern Railways.
...{interruptions)...Not in Tamil Nadu, but in Southern Railways. There is no
problem with Tamil Nadu. It is excellent. Sir, in the Southern Railways a
case was recently registered in Manamadurai Division, where sub-standard
Yallies', the small stones, were put in for laying railway lines. A case had
also been registered. But what happened thereafter? Is the safety not an
issue there? The matter was reported in all the newspapers. An FIR had
also been registered. But no action has been taken yet. Why? We want
an answer for it. Sir, there is a problem of biscuit bandits on the
Vilayawada-Chennai sector. They use biscuits and make people
unconscious for hours and their belongings are taken away. This is
happening day-in-and-day-out in every train on this sector. But the
Railways has not taken any action at all. They are aware of this problem.
It is happening almost on daily basis. There are no safety provisions. So,
this is happening unchecked. If you want to look into the poor state of
affairs in Railways in Tamil Nadu, especially starting from Chennai, the
Capital of Tamil Nadu, please just get into the Yercaud Express. You will
find cockroaches, insects, dirty compartments, and dirty toilets. But nobody
is taking care of it, nobody is bothered. The platforms are full of goods and
very small space is left for passengers. How long will this continue? Is
there anything, like, administration in the Southern Railways? We are facing
all these problems, Please look into them.

Sir, the passenger ioad betwesen Coimbatore and Chennai, and
Madurai and Chennai is increasing alarmingly. It requires, at least, four
trains to be introduced in both the sectors. But they are not at all looking
at it. What | am trying to say about the railways performance is
...{interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Please try to
conclude.

SHRI N. JOTHI: Okay, Sir. | daily see the photographs of the hon.
Ministers of Railways in the newspapers. | respect them. But | daily see
their photographs on the first page, on the third page and on the fourth
page. There are three advertisements daily, claiming that they are switching
on this one, starting the first kilometre, starting the second kilometre, and
starting the third kilometre. What kind of advertisements are these? What
is the use of all this? Please do something concrete instead of giving these
advertisements. Sir, taking this opportunity, | would like to say that | need
an assurance from you. You please say, 'yes' or 'no.' if you are starting a

283



RAJYA SABHA [17 August, 2005]

division in Salem, please say, 'yes.' Or, if you are not starting it, please say
'no'. So, philosophically, we can keep quite. And, philosophically, we will
come to a conclusion that it is our destiny. Sir, | need an assurance. You
say either 'yes' or 'no'. How long can we keep on clamcuring for it? We
cannot come to you with a begging bowl; as a right we are demanding it. If
you are not doing it, we know the agitational way and other ways; we will
adopt them. How long can we go on speaking on this? Sir, finally, | want
to say...

‘THE VICE-CHAIRMAN (PROF. P.J. KURIAN): The time allotted to
you is over. Please conclude now.

SHRI N. JOTHI: Sir, | am concluding. Sir, | would like to know
what methodology you are adopting in allocating funds for various projects
in India. Is there any equation, is there any percentage allotted to the
States or to the traffic concerned? What methodology are you adopting?
Under any method, Tamil Nadu should not be ignored like this. It has been
completely and continuously ignored for the past several decades. | iike Mr.
Lalu Yadav personally. Our party and our leader respects Shri Laluji very
much. We have got personal respect for him. | hope, at least, during his
period there will be new things happening in Tamili Nadu. Thank You.
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THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Mr. Akhtar, you have
only five minutes.

it HAIA IEAR (STR W2 T) @ §4a7s, IUAHEN Jered | F aud Ay 4
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TgT 93 e T R, AR 3 | Ty ¥ P g A S A &7 WU TR
F X TEY FXAT ! AT 7E f oRIy ¥ fF TTTer A A% {ee A &1 A e
EA FT ¢F g ¢, IE A @ g ¢, AP 97 B 1y wgan B wa FA4d g1
AT INT /R ¥ R omw 3w & vies Pt & o ade @ @1 e x|
# arRIE 9 U ofyETiee R ¥ o ToRtar € eRE B [ ufed 9ew waer
F AT Sy &, gE O UF Gg-aaR @t w1 ¢ 3 Wied 8 g €, JfdT s 9
I9 FT B TG TE g T

THE VICE CHAIRMAN (PROF. P.J. KURIAN). Mr. Akhtar, please
conclude in two minutes. You have two minutes more.

A e ATAT | W IW ] G FAN | F A gg W) SR HET
TAUE feTomae @ RieEEe & AnT AR AT oY IR § i) vt et 9wt @
et N frar &1 98 99 9 Togetay Y ®iT | g8l oY e¥en R Tarfermw @y
T arem T ¥, TET & ARG B R aga g e &, A% onma | arRiv ¥ R
IY WY T BT A FI

¥ gt sefie & awr, g @Y 9ga-9ga geaEe 3 E

THE VICE-CHAIRMAN (PROF. P.J. KURIANY  Now, Mr.
Palanimanickam to lay papers on the Table of the House.

PAPERS LAID ON THE TABLE - Conita.

Notification of the Ministry of Finance

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
S.S. PALANIMANICKAM): Sir, | beg to lay on the Table, under sub-section
(2) of section 38 of the Central Excise Act, 1944, a copy (in English and
Hindi) of the Ministry of Finance (Department of Revenue} Notification No.
32/2005-Central Excise, dated the 17" August, 2005, seeking to exempt
excise duty on Cement and Steel used in the construction of residential
houses, by way of refund, in Tsunami affected districts of States of Tamil
Nadu, Andhra Pradesh, Kerala and Union Territories of Pondicherry and
Andaman and Nicobar Islands by approved construction agencies, together
with an Explanatory Memoranduim on the Notification. [Placed in Library.
See No. LT, 2637/05]
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